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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION No. 174 of 2024/EZ

IN THE MATTER OF:

Sourabh Kumar ..... Applicant
Versus

State of Bihar & Ors. ..... Respondents

AFFIDAVIT ON BEHALF OF THE NATIONAL MISSION FOR CLEAN GANGA,
NEW DELHI IN COMPLIANCE OF THE ORDER DATED 08.08.2024.

MOST RESPECTFULLY SHEWETH:

I, Anup Kumar Srivastava, aged about 57 years, presently working as Executive Director
(Technical) in the National Mission for Clean Ganga (NMCG) under the Department of Water
Resources, River Development & Ganga Rejuvenation, Ministry of Jal Shakti, New Delhi do

hereby solemnly affirm and state as under:

1. That the deponent is conversant with the facts of the case on the basis of official records
and is duly authorized and competent to swear this affidavit on behalf of the answering

Respondents in aforesaid matter;

2. That at the outset it is submitted that NMCG is one of the authorities constituted in
accordance with the provisions of sub-section 3 of Section 3 of the Environment
(Protection) Act, 1986 vide notification no. S.0. No. 3187(E) dated 07.10.2016,
published in the gazette of India. NMCG has been mandated with for the
implementation of programs for protection, prevention and rejuvenation of river Ganga

and its tributaries christened as the Namami Gange Programme (NGP) of the Central

Government. The NGP focuses on effective abatement of pollution and rejuvenation,
protection and management of the river Ganga and its tributaries through interventions
like taking up sewerage infrastructure projects for interception, diversion and treatment

of waste water discharge from open drains into the river through construction of new

»
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STPs andfor rehabilitation and augmentation of existing STPs, laying of sewage

pipelines etc.;

That in the present Original Application the complainant has raised concerns regarding
pollution in the "Prachin Ganga," a 10 km long tributary of the river Ganga. The
allegations include that the Prachin Ganga has been severely affected by the dumping

of muck and garbage, effectively transforming it into a drain;

- That the complaint further asserts that the "Prachin Ganga,” a 10 km long tributary of

the river Ganga, is falling under the jurisdiction of the Arrah (Bihar) Municipal
Corporation, is not receiving adequate maintenance from the local body, which is

resulting in significant health hazards for visitors;

That for pollution abatement, Arrah town has been identified by NMCG as priority
town and State was requested to submit the proposal for pollution abatement. A DO
letter dated 21.08.2024 from DG NMCG has also been sent to the state for submission
of revised DPR for Arrah town. Now, state agency, Bihar Urban Infrastructure
Development Corporation (BUIDCO) has submitted a DPR for pollution abatement of
liquid waste on 12.09.2024, which is under examination of NMCG. A copy of DO letter

dated 21.08.2024 is marked and annexed herewith as Annexure I;

That, in view of the issues raised by the complainant and in compliance of the Hon’ble
NGT order 08.08.2024, the NMCG vide letter 05.09.2024 marked to Arrah DCG and
state PMG, requests the concerned deparimenl/nfﬁcials to provide details regarding
pollution abatement work done and actions taken to address the alleged dumping of
muck and garbage in Prachin Ganga. Copy of the NMCG letter dated 05.09.2024 issued

to DM and SPMG is marked and annexed herewith as Annexure II:

. That NMCG has received an action taken report dated 25.09.2024 from Bihar State

Pollution Control Board wherein “BSPCRB has in exercise of the powers under Section

334 of the Water (Prevention and Control of Pollution) Act, 1974, has directed the

concerned authorities fo. -

i. Sitop and Prevent dumping of solid waste on the banks of Gangi river in

)

ii.  Arrah, Bhojpur;
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iii.  Take immediate steps for removal of the legacy waste dumped on the banks of
Gangi river;
iv.  Take immediate action to stop dumping of mixed solid waste further, on the
banks of Gangi river in Arrah, Bhojpur; and
v.  File an action taken report of the aforesaid directions within 15 days from the
receipt of this notice.”
Copy of letter dated 25.09.2024 from Bihar State Pollution Control Board is marked
and annexed herewith as Annexure- II1.

8. That it is also pertinent to mention here that, in addition to the action taken report, the
NMCG received an email dated 07.10.2024 from SPMG which includes a response
letter dated 30.09.2024 from Arrah Nagar Nigam. The Arrah Nagar Nigam response
indicated that the garbage at the site is legacy waste and has not been dumped there for
approximately five to six years. The disposal of the existing garbage is currently
impeded by the significantly increased water level of the Ganga/Gangi river. Arrah
Nagar Nigam has stated that the disposal will be carried out once the water level
subsides. A copy of the letter dated September 30, 2024, from Arrah Nagar Nigam is

attached as Annexure - IV,

de g
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VERIFICATION :
I, Anup Kumar Srivastava above named deponent do hereby verify that the contents of the
aforesaid affidavit are true and correct to my knowledge and belief and nothing material has

been concealed therefrom. Verified at New Delhi on this © " day of “"" 2024.

DEPONENT

Date: !
Place: New Delhi

AnyScanner3



ANMERURE . T

- - -__—____\vv_—-‘;‘
G ) ARG THR
Et @ wfva warera
Wl HWH,

T Rsra st ww s R
GOVERNMENT OF INDIA
MINISTRY OF JAL SHAKT
DEPARTMENT OF WATER RESQURCES,
RIVER DEVELOPMENT & GANGA REJUVENATION
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Rajeev Kumar Mital, jas
DIRECTOR GENERAL
NATIONAL MISSION FOR CLEAN GANGA

D O No. Pr-12014/2020 ' Dated: 21 August, 2024

Ref.: D.0. No. Pr-12014/2020 dated 16" July 2024

(D&:w /’mon.} )

2 These sewerage infrastructure projects are executed by Bihar Urban Infrastructure
Development Corporation (BUIDCo) and supervised by State Program Management Group
(SPMG) Bihar. All these projects are on high priority of Government and are being monitored on
various platforms/ NGT Order compliances! PMG-PMO/ CMC on regular basis.

3. Further, as per the priority of Namami Gange from a pollution abatement point of view,
DPRs for 4 towns namely Jamaulpur, Barauni, Arrah & Katihar are pending for action from the
State level as detailed in a list appended as Annexure with this letler. These pending DPRs need
your apt perscnal attention for initiating these projects. | am hopeful that your personal
intervention in the submission of DPRs for consideration under Namami Gange would help
achieve the cherished goal of making river Ganga & its tributaries pollution-free.

Looking forward for an early aclion at your end, please.

Yaurs sincerely,

{Raj ﬂu ar Mital)

Shri Anand Kishore, IAS

Principal Secretary,

Urban Development & Housing Department,
Govt. of Bihar

IS W Ty fire .
T T, A @ W A R, sfear de, 7 Reeli-110002
NATIONAL MISSION FOR CLEAN GANGA anga
1st Floor, Major Dhyan Chand National Stadium, india Gale, New Delhi - 110002 Loty
Ph. : 011-23049528, Fax : 23049566, E-mail : dg@nmcg.nic.in

X
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Annexure
DPR Yet to be received:
[~ SNo. Name of project Remarks
1 &0 and STP scheme for Jamalpur is located on the main stem of river Ganga
Jamalpur town, Bihar {Ganga listed under Priority IV as per CPCB PRS

report of 2022). However, no DPR for the town has
been submitted by State. DPR needs lo be prepared

by State.
2 18D and STP scheme for Barauni is located on the main stem of river Ganga
Barauni town, Bihar (Ganga listed under Priority IV as per CPCB PRS

report of 2022). However, no DPR for the town has
been submitted by State. DPR needs to be prepared
by State.

State may indicate whether project for Barauni town
is desired or not as no drains are reported to be out
falling in river Ganga from this area.

DPR revision:

S Mo. Name of project Remarks

; 3 1&D and STP scheme for NMCG vide letter dated 20.05.2024 requested
Arrah town, Bihar SPMG/ BUIDCo to revise the DPR based on tapping

of drains out falling into river Gangi. (Revised DPR
is awaited from the State).

4 1&D and STP scheme for NMCG vide email dated 20.08.2024 requesied
Katihar town, Bihar SPMG/ BUIDCo to submil the compliance report
towards the observations of Third Party Appraisal
Agency. (TPA agency shared the observations with
BUIDCo on 18.08.2024).

AnyScanner5
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National Mission for Clean Ganga

URGENT/NGT MATTER
THROUGH SPEED POST/EMAIL
Q-23011/1/2024-0/0 ED(TECU) NMCG Dated 05.09.2024
To,
Project Director, SPMG

Group (Secretary Urban Development),
Govemment of Bihar

Vikash Bhawan, Bai ley Road, Patna,
Bihar - 800001

Ph. No.: 0612-2215580,2210000

Email ID: urbansec-bih@nic,in

Subject: In Re- OA No. 174/2024 (EZ) Sourabh Kumar Versus State of Bihar; pending
before Hon'ble NGT (Eastern Zone) Kolkata.
Sir,

This is in reference to the above captioned subject pertaining to the issue of pollution
caused to *Prachin Ganga’ a 10 km long tributary of the river Ganga (Arrah — Bihar) and order
passed by Hon’ble NGT dated 08.08.2024 wherein respondents have been directed to file reply

affidavits one week before the next date of hearing. NMCG is Respondent No. 3 in the present
matter (order copy attached).

Z That for apprising the Hon'ble NGT in the present matter details / inputs may kindly be
provided regarding the pollution abatement work done/action taken regarding the alleged dumping
of muck and garbage, effectively transforming it into a drain,

3 It is requested that the concerned department/officials  may  be
directed to provide the said information at the earliest. Further any other necessary details

pertaining to the issue may also be provided on or before 15.09.2024.
K@%gln/wely.
(Anup KumarSrivastava)

Executive Dir. Tech(NMCG)
Email: ed-technical@nmee nic.in

(Encl. as above)

Copy to:

1. PS to the DG, NMCG
2. PS10ED (P), NMCG

AL, (wa wfe =T, ow w9 e i T s fmm, v WweR)
A T, AR A A e w=few, sheun e, 7¢ Redio110002
HIACG, (Minlstry of Jal Shakti, D of Waler R: , River Develop & Ganga Rej 1, Government of Indiz)
First Floar, Major Dhyan Chand Mational Stadium, India Gate, New Delhi-116002
Ph.: 011-23072900, 23072907
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Mational iflission for Glean Ganga

URGENT/NGT MATTER
THROUGH SPEED POST/EMAIL
Q-23011/1/2024-0/0 ED(TECH) NMCG Dated 05.09.2024
Ta,

Sri Raj Kumar
District Magistrate
Office of the Collector & District Magistrate,
Collectorate Campus, Near Ramna Maidan, Ara
District : Bhojpur
PIN : 802301
Phone:06182-221312
Email - dm-bhojpur bih@aic.in
Subject: In Re- OA No. [74/2024 (EZ) Sourabh Kumar Versus State of Bihar; pending
before Hon'ble NGT (Eastern Zoune) Kolleata,
Sir, )
This is in reference o the above captioned subject pertaining to the issue of pollution
caused to ‘Prachin Ganga’ a 10 km long tributary of the river Ganga (Arrah - Bihar) and order
passed by Hon'ble NGT dated 08.08.2024 wherein respondents have been directed to file reply

affidavits one week before the next date of hearing. NMCG is Respondent No. 3 in the present
maiter (order copy attached).

% That for apprising the Hon'ble NGT in the present matter details / inputs may kindly be
provided regarding the pollution abatement wark donefaction taken regarding the alleged dumping
of muck and garbage, effectively transforming it into a drain.

% It is  requested thal the  concerned departmentofficials  may  be
directed to provide the said information at the earliest. Further any other necessary details

pertaining to the issue may also be provided on or before 15.09.2024.
ours sincerely,
-

(Anup Kumar Sﬁvasr.ava)
Executive Dir. Tech(NMCG)

Email: ¢d-technical @amew.nic.in

(Encl. as above)

Capy to:

1. PS1othe DG, NMCG
2. PSw ED (P). NMCG

WAL, (99 widg T3ag, mm?‘ﬁmaﬁmmhﬂmmmmj
YUH G, FoR @M ww A R, 3w e, 7 fedi-110002
HEEZE. Ministry of Jal Shakti, D p of Water R , River P & Ganga Rej , Gi of fndia)
First Floor, Major Dhyan Chand National Stzdium, India Gate, New Delhi-110002
Ph.: 011-23072300, 23072901

AnyScanner7
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BIHAR STATE POLLUTION CONTROL BOARD

FParivesh Bhawan

Phone-0612-2261250/2262265, Fax-0612-2261050
E-mail: msbspcb-bih@gov.in, Website http://bspeb.bihar.gov.in

Ref. No.:- Patna, dated:-

From
Dr. D.K. Shukla,
Chairman.

To
The District Magistrate-Cum-Chairman,
District Environment Committee,
Bhojpur, Arrah.

The Municipal Commissioner,
Arrah Nagar Nigam,
Arrah.

DIRECTION UNDER SECTION 33A OF THE WATER (PREVENTION AND CONTROL

OF POLLUTION) ACT, 1974,

1) WHEREAS, the Ministry of Environment, Forest and Climate Change,
Government of India, has in exercise of the powers conferred by sections 3, 6 and
25 of the Environment (Protection) Act, 1986, made the Solid Waste Management
Rules, 2016.

2) WHEREAS, as per the rules contained in the Solid Waste Management Rules,
2016, (hereinafter referred to as the ‘Rules, 2016’ ) solid waste is to be collected,
transported, processed and disposed in the manner and ways as provided in the

' Rules, 2016. Rule 15 of the Rules, 2016, provides for the duties and responsibilities
of the local authorities which inter-alia, provides for door-to-door collection of
solid waste; setting up of material recovery facilities or secondary storage facilities;
provide training on solid waste management to waste pickers and waste collectors;

direct waste generators to not litter; transport wastes to processing facilities; etc.

Pagelof3
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3)

4)

5)

6)

31

WHEREAS, a letter petition was filed before the Hon'ble National Green
Tribunal, New Delhi, in which it has been alleged that on account of throwing
muck the ‘Prachin Ganga’ (Gangi river) in the Arrah city, it has been converted
into drain and it is full of garbage. The letter petition has been converted into
Original Application No. 681 of 2024 and vide order dated 08.08.2024 the Hon'ble
Tribunal was pleased to implead the Municipal Commissioner, Municipal
Corporation- Arrah; Member Secretary, Bihar SPCB and Chairman, NMCG, as
respondents and the matter has been transferred to the Hon'ble National Green

Tribunal, Kolkata, for further adjudication.

WHEREAS, the banks of the Gangi river was inspected by the official of the State
Board on 03.09.2024 and it was found that legacy waste is dumped towards the
west side of the Gangi river and that due to high water level in Gangi River the

water was touching the legacy waste.

WHEREAS, due to dumping of solid waste and presence of legacy waste on the
banks of Gangi river the river was getting polluted and the dumped solid waste

was getting mixed with the river water.

WHEREAS, the Hon'ble National Green Tribunal, New Delhi, in O.A. No. 606
of 2018 has directed the State of Bihar to take immediate steps for remediation of
legacy waste. Further, vide order dated 17.07.2019 passed in O.A. No. 519 of
2019 legacy waste remediation was to commence in State of Bihar from

01.11.2019 and was to be completed in time bound manner.

I, therefore, in exercise of the powers under Section 33A of the Water (Prevention
and Control of Pollution) Act, 1974, direct you to: -
i.  Stop and Prevent dumping of solid waste on the banks of Gangi river in
Arrah, Bhojpur;

Page2of3
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ii.  Take immediate steps for removal of the legacy waste dumped on the banks
of Gangi river,

ii.  Take immediate action to stop dumping of mixed solid waste further, on
the banks of Gangi river in Arrah, Bhojpur; and

iv.  File an action taken report of the aforesaid directions within 15 days from
the receipt of this notice.

Enclosure: Inspection report. Signed by
Devendra Kumar Shukla
Date: @BKOSHEAY 17:34:56
Chairman
Copy To.: - Patna, Dated:
L The Director General, National Mission for Clean Ganga, Ministry of
Jal Sakti, Government of Inida, for information and necessary action.

Il Secretary to the Government, Urban Development and Housing
Department, Government of Bihar, for information and necessary
action.

[I.  The Divisional Forest Officer-Cum-Member Convener, District
Environment Committee, Arrah, Bhojpur, for information and
necessary action.

IV. | The R.O. Patna, for information and necessary action.

V. The Board Analyst, for information and necessary action.

VL. Legal Cell for records.

Page30f3
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Inspection report
Member Secretary,

In compliance with the letter No. 886 of Bihar State Pollution Control Board, dated 22.08.2024
and the order passed on 08.08.2024 in the case of O.A. No. 681/2024/PB, Surabh Kumar V/S The
State of Bihar, filed in the Hon'ble National Green Tribunal, Principal Bench, Delhi, an inspection
was conducted on 03.09.2024 in the presence of Municipal Commissioner, Ara Municipal
Corporation, Ara and Mr. Prem Kumar, Assistant, in the matter of dumping of garbage in the
ancient Gangi river in Ara, Bhojpur district.

Gangi River is a major river located in Arrah, Bhojpur district. This river is a tributary of the
Ganges Riverand passes almost through the middle of Arrah city. This river passes through various
parts of Arrah district and merges with the Ganges River. Gangi River is also mentioned in
mythology.

During the inspection it was found that legacy waste/Old solid waste is dumped on the banks of
Gangi River. The water level in the Gangi river has increased due to floods, due to which the water
level is touching the legacy solid waste. The Municipal Commissioner, Arrah Municipal
Corporation, Arrah informed that dumping of legacy waste on the banks of the Gangi river has
been stopped since about four (04) years ago. The width of the Gangi river becomes very less
during summers.

[n the light of the above facts, a direction can be given (o Arrah Municipal Corporation to remove
legacy waste, so that the water of the Gangi river can be saved from getting polluted. The
government and local administration should take necessary steps lo keep the Gangi river clean and
stop dumping of solid waste / municipal waste water into the river.

(Photographs attached)

Yours Faithfully,
Nalini Mohan Singh
Scientist
05.09.2024

-Typed Copy-
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Arrah - Buxar Roa

(Gausga

Arra

Patna Divisio
Biha
Altitude:9.1
Speed:3.2km/

AnyScanne' 6



39 X

AnyScanneI 7



40

18



41

ANNEXURE IV

Office of Arrah Municipal Corporation Arrah

Letter no. 1869

Sender,
Municipal Commissioner,
Ara Municipal Corporation Ara.

To,

Project Officer,

-cum-

Additional Director,

Urban Development and Housing Department,
Bihar, Patna.

Arrah, September 30, 2024
Subject: Regarding non-cleaning of garbage around river Gangi.
Context: In reference to Departmental BGCMS letter no. 308 dated 25.09.2024.
Sir,

Regarding the above mentioned subject, it is to be informed that in the light of the
application received, the site for disposal of garbage dumped near the Gangi river was inspected.
During the investigation, it was found that the garbage lying at the said site is legacy waste. At
present, garbage is not being dumped near the Gangi river since about five to six years. As far as
the question of disposal of garbage kept earlier is concerned, it is not possible to remove the
garbage due (o considerable increase in the water level of Ganga/Gangi river at present. Disposal
will be done afier the water level decreases.

Therefore, in the light of the above, the investigation report and a copy of the site
photograph are being attached with this letter and sent for further action.

Yours faithfully,

Municipal Commissioner

Arrah Municipal Corporation Arrah

-TYPED COPY-
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To,
Municipal Commissioner,
Nagar Nigam Arrah

Subject: Garbage dumped near the Gangi River

Sir,
That during the investigation it was found that the Garbage near the Gangi River is 5 - 6

years old and due to the increase in the water level in the Gangi river, it cannot be cleaned. At
present, no Garbage has been diposed near Gangi River by Municipal Corporation.

Therefore, the information is kindly submitted you.

Yours Faithfully,

Rajneesh Kumar Choudhary,
Sanitary Inspector

Municipal Corporation, Arrah,
Ward- 1 to 15

-TYPED COPY-
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